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NHRC notice to UP govt
over Ghaziabad fire incident

HT Correspondent

= letters@htlive.com

LUCKNOW:The National Human
Rights Commission(NHRC)has
issuedanoticetothe Uttar Pra-
desh government taking suo
motu cognizance of media
reports that seven persons,
includingthreeminors,died ina
candlefactoryfirein Ghaziabad
district on Saturday.

In a press statement, NHRC
spokesperson said the factory
was operatingillegally without
adequate paperwork inan under
construction house. By thetime
police, fire officials and locals
rescued those trapped inside the
building, seven people had been
charred to death. The injured
wereadmitted toSubharti Medi-
cal College, Meerut, and the
cause of fire was being investi-
gated by the authorities con-
cerned.

“The commission hasissueda
noticetothe chiefsecretaryand
the director general of police,
UP, callingfor a detailed report
within four weeks on action
taken against the factory owner
and the delinquent officers, the
status of medical treatment
being provided to the injured,
relief and rehabilitation pro-
vided to the aggrieved by the
state government,” hesaid.

“It is necessary for the local
administration tofix the respon-
sibility of the concerned officers,
startdepartmental as well asthe
criminal proceedings against
them immediately toensurejus-
tice tothe victims and theirfami-
lies,” the spokesperson added.

The commission observed
that in the news report it was
mentioned that once a police
teamhad conducted araidat the
alleged illegal factory but no
action was taken by them.
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GHAZIABAD: The Ghaziabad
Police on Monday morning
arrested theownerofanille-
gal candle-makingfactoryin
Modinagar where eight peo-
ple were killed in a fire, offi-
cials said.

The blaze at the factory,
located in Modinagar’s
Bakhrwa village, was
reported around 4 pmon Sun-
day after an explosion that
brought down the roof and
gutted the building, the offi-
cials said.

Thefactory had stockpiled
highlyinflammablematerial
used in small quantities to
make special candles gener-
ally used for decorating birth-
day cakes, they said.

The factory owner, Nitin
Chaudhary, is being ques-
tioned, Senior Superintend-
entofPolice (SSP) Kalanidhi
Naithanisaid.

“An FIR wasregistered on
the basis of a complaint by
local villagers. The prime
suspect and ownerofthe fac-
tory, Nitin Chaudhary, has

FACTORY OWNER ARRESTED

been arrested. He told the
police that the candles were
stocked in the factory and
were being packed when the
blaze broke out,” SSP Nait-
hanisaid.

The accused, who was on
the run for 18 hours, is in
police custody, headded.

Seven women workers and
a 16-year-old boy werekilled
in the fire at the factory that
was being run in a rented
house. Another eight people
were injured in theincident,
theofficials said.

Takingnoteoftheincident,
chief minister Yogi Aditya-
nathhad on Sunday directed
district magistrate Ajay
Shankar Pandey and SSP
Naithanitoimmediately visit
the spot. Hehadalso soughta
detailed report from them.

Thein-chargeofthepolice
post in the area was sus-
pended for alleged dereliction
of duty and a magisterial
inquiry wasordered intothe
incident.

The administration has
announced acompensation of
dlakheachforthefamiliesof
thedeadworkers.

The factory had been operat-
ingfor a-year-and-a-half, hence
it wasdifficult to believe that the
localauthorities werenotaware
of the said illegal unit under
their jurisdiction.

“The incident indicates
towards sheernegligent attitude
of the civil as well as police
authoritiesduetowhichseveral
people have lost their lives and
many areseriouslyinjured. This
is a case of violation of human

rights,” the spokesperson said.

According to the media
report, theSP, rural, Ghaziabad,
has informed that an FIR was
reportedly registered against the
factory owner and it was stated
that the guilty will be arrested
soon, hesaid.

Eyewitnesses reportedly
stated that there were approxi-
mately 40 people workingin the
small buildingwhen the incident
took place, he added.
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Students write to NHRC,
demand fee exemption

TrBUNE NEWS SERVICE

PATIALA, JULY 6

Students of Rajiv Gandhi
National University of Law
(RGNUL) filed a complaint
with the National Human
Rights Commission (NHRC)
demanding fee exemption
on the ground of losses
incurred due to Covid-19
pandemic.

In their complaint to the
NHRC, they said the deci-
sion of the university to col-
lect full semester fees of
%1.13 lakh by July 10 in one
go is ‘cruel, unjust and dis-
proportionate’. They said,
“The pandemic has caused
huge economic stress on
students’ families. Also, a
major proportion of fee
already paid for the previ-
ous  semester remain
unutilised due to premature
closure of campus.” They

have also served a legal
notice to the university
authorities over the issue.

Question collection
of late fee
Meanwhile, Punjabi Uni-
versity students ques-
tioned collection of late fee
by the authorities. Parents
also raised the matter with
the university authorities.
Students associated with
Punjabi University Radi-
cal Students’ Organisa-
tion also raised concern
over the matter. Naresh
Kumar Vats, Registrar,
RGNUL and Rakesh
Kumar, in-charge,
Finance, Punjabi Universi-
ty, could not be contacted
despite repeated attempts.
Rahul Bhandari, Secretary,
Higher Education Depart-
ment, said the matter was
under consideration.
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NHRC NOTICES TO HRD MINISTRY, BIHAR
GOVT OVER PLIGHT OF POOR CHILDREN

NEW DELHI: The NHRC has issued notices to the Union
HRD Ministry and the Bihar government over reported
plight faced by poor children due to non-supply of
mid-day meal in Bhagalpur in the wake of extended
closure of schools during the coronavirus-induced lock-
down, officials said on Monday. The National Human
Rights Commission (NHRC), in a statement, observed
that “apparently amid lockdown across the country,
the schools are not functional and the mid-day meal
has been stopped due to which poor children are
forced to indulge in small jobs which not only spoil
their health but also push them towards petty crimes
and other anti-social activities”.
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